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COURT NO.4 SECTION XVII

SUPREME COURT OF INDTIA

RECORD OF PROCEEDINGS

Civil Appeal No(s).1359/2017

TECHI TAGI TARA Appellant(s)
VERSUS

RAJENDRA SINGH BHANDARI & ORS. Respondent (s)

WITH

C.A. No. 1561/2017 (XVII)

C.A. No. 4917/2017 (XVII)

C.A. No. 4936/2017 (XVII)

C.A. No. 5735/2017 (XVII)

C.A. No. 1360/2017 (XVII)

C.A. No. 2481/2017 (XVII)

C.A. No. 526/2017 (XVII)

C.A. No. 8377-8378/2017 (XVII)

C.A. No. 9498/2017 (XVII)

C.A. No. 10471/2017 (XVII)

C.A. No. 10472-10473/2017 (XVII)

Date 22-09-2017 These appeals were called on for pronouncement of
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judgment today.

Mr. Ranji Thomas, Sr. Adv.
Mr. V. N. Raghupathy, AOR
Mr. Gajanand Kirodiwal, Adv.

Mr. Dhruv Pall, AOR

Mr. A. Mariaputham, Adv. Gen.
Ms. Aruna Mathur, Adv.

Mr. Avneesh Arputham, Adv.
Ms. Anuradha Arputham, Adv.
Ms. Simran Jeet, Adv.

for Arputham Aruna and Co

Mr. Guntur Prabhakar, AOR

Ms. Rachana Srivastava, AOR
Ms. Monika, Adv.

Mr. Sukrit R. Kapoor, Adv.

Ms. Nitya Madhusoodhanan, Adv.
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Mr. Nishant Ramakantrao Katneshwarkar, AOR

Mr. Sanjay Kumar Visen, AOR

Mr. M. R. Shamshad, AOR

Mr. S.S. Shamshery, AAG Raj.

Mr. Amit Sharma, Adv.

Mr. Ankit Raj, Adv.

Ms. Indira Bhakar, Adv.

Ms. Ruchi Kohli, AOR

Mr. P. Venkat Reddy, Adv.

Mr. Prashant Kr. Tyagi, Adv.

for M/s. Venkat Palwai Law Associates

Mr. R. Rakesh Sharma, Adv.

Mr. K.V. Vijayakumar, AOR

Mr. Abhishek, Adv.

Mowli, Adv.

Mr. Ajay Marwah, Adv.

Mr. Ashok Kumar Singh, AOR
For Respondent (s) Mr. Baij Nath Patel, Adv.

Ms. Sweta, Adv.

Ms. Romila, Adv.

Mr. Vivek Gupta, AOR

Mr. P. V. Yogeswaran, AOR

Mr. Ranjan Mukherjee, AOR

Mr. K.V. Jagdishvaran, Adv.
Ms. G. Indira, AOR

Mr. V. G. Pragasam, AOR

Mr. S. Prabu Ramasubramanian, Adv.
Mr. Manu Sundaram, Adv.

Mr. Yash Pal Dhingra, AOR

Mr. Dharmendra Kumar Sinha, AOR
Mr. Som Raj Choudhury, AOR

Mr. Shubham Bhalla, AOR

Mr. Arjun Garg, AOR
Mr. Manish Yadav, Adv.
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Chandan Kumar, AOR
Shishir Deshpande, AOR

K. Enatoli Sema, AOR
Edward Belho, Adv.

Amit Kumar Singh, Adv.
K. Luikang Michael, Adv.
Z.H. Isaac Haiding, Adv.
Amith J., Adv.

Raja Chatterjee, Adv.
Chanchal Kumar Ganguli, AOR

Runa Bhuyan, Adv.

Mr.
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Mr.

Hon'ble Mr.

Piyush Sachdev, Adv.

M. Shoeb Alam, AOR
Fauzia Shakil, Adv.
Ujjwal Singh, Adv.
Mojahid Karim Khan, Adv.

K.V. Jagdishvaran, Adv.
G. Indira, Adv.

Sapam Biswajit Meitei, Adv.

Naresh Kumar Gaur, Adv.
Ashok Kr. Singh, Adv.

Justice Madan B. Lokur pronounced the

judgment of the Bench comprising His Lordship and Hon'ble

Mr. Justice Deepak Gupta.

Delay condoned.

In terms of the signed reportable judgment, the

appeals are disposed of.

Pending applications are disposed of.

(SANJAY KUMAR-TI) (KAILASH CHANDER)
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(Signed reportable judgment is placed on the file)
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